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t [LEARNING OF HINDI BY GAZETTED AND
NON-GAZETTED EMPLOYEES

505. SHRI NAWAB SINGH CHAUHAN:
Will the Minister of LAW be pleased to state:

(a) the number of gazetted and non-
gazetted staff of his Ministry and its attached
and subordinate offices who have been sent for
learning' Hindi in the new classes that were
started in July, 1962 under the Hindi Teaching
Scheme;

(b) whether any roster has been prepared
according to which the names of the officers
and employees are sent for joining the new
classes; and

(c) what is the number of . employees,
who have refused to learn Hindi according to
rules and what is the reason therefor?]
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t{THE DEPUTY MINISTER m THE
MINISTRY oOF LAW (SHRI BIBUDHEN-DRA
MiSrA): (a) 9 gazetted officers and 20 non-
gazetted employees in the Ministry of Law:
Information from the Benches of the Income-
tax Appellate Tribunal, the only subordinate
office under the control of this Ministry is
being collected and will be laid on the Table
of the House.

(b) Yes, Sir:
(¢) Nil]
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t [GAZETTED AND NON-GAZETTED STAFF
FOR LEARNING HrNDI

506. SHRI NAWAB SINGH CHAUHAN:
Will the Minister of SCIENTIFIC RESEARCH
AND CULTURAL AFFAIRS be pleased to state:

(a) the number of gazetted and non-
gazetted staff of his Ministry and its attached
and subordinate offices who have been sent
for learning Hindi in the new classes that
were started in July, 1962 under the Hindi
Teaching Scheme;

(b) whether any roster has been prepared
according to which the names of the officers
and employees are sent for joining the new
classes; and

(c) what is the number of employees,
who have refused to learn Hindi according to
rules and what is the reason therefor?]
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t{THE MINISTER oF SCIENTIFIC
RESEARCH AND CULTURAL
AFFAIRS (SHRI HUMAYUN KABIR): (a)
47 and 338 respectively.

(b) Yes, Sir.
(c) Nil]
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UsE or HINDI TERMINOLOGY ua HINDI
PUBLICATIONS

507. SHR1 NAWAB SINGH CHAUHAN:
Will the Minister of MINES AND FUEL be
pleased to state:

(a) whether the terminology prepared by
the Ministry of Education is used in Hindi
publications and other Hindi work in his
Ministry and if not, what is the reason
therefor; and

(to) what is the agency which has been
authorised to coin terms different from the
terminology prepared by the Ministry of
Education?]
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{{THE MINISTER oF MINES AND FUEL

(SHRI K. D. MALAVIYA): (a) The terminology
prepared by the

t[] English translation.



